GOVERNMENT OF INDIA
MINISTRY OF COMMERCE & INDUSTRY

DEPARTMENT FOR PROMOTION OF INDUSTRY AND INTERNAL TRADE

RAJYA SABHA

UNSTARRED QUESTION NO. 2281.
TO BE ANSWERED ON FRIDAY, THE 07™ AUGUST, 2026.

STATUS OF DEVELOPMENT OF INDUSTRIAL CORRIDOR AND INDUSTRIAL

2281.

(a)

(b)

(©)

(d)

AREA IN MAHARASHTRA
DR. JYOTI NAGNATH WAGHMARE:
Will the Minister of Commerce and Industry be pleased to state:

the present physical status of the development of the Delhi—-Mumbai Industrial Corridor
(DMIC) and the Shendra—Bidkin Industrial Area in Maharashtra;

the budgetary provisions made for the development of cold chain infrastructure and
cargo hubs for the export of fruits from Nashik, Jalgaon and Nagpur;

the details of the Foreign Direct Investment (FDI) received by Maharashtra during the
last three years, sector-wise; and

the policy initiatives taken to integrate the Micro, Small and Medium Enterprises
(MSMEs) of the State with the global supply chain?

ANSWER

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE & INDUSTRY

(@):

(b):

(SHRI JITIN PRASADA)

Under the National Industrial Corridor Development Programme (NICDP) of
Government of India, eight projects have been approved under Delhi-Mumbai
Industrial Corridor (DMIC), details of which are placed at Annexure 1.

Shendra-Bidkin Industrial Area (SBIA) has been developed in Chhatrapati Sambhaji
Nagar district of Maharashtra to provide world class, sustainable and resilient plug-n-
play infrastructure with walk-to-work concept for industries. Trunk Infrastructure and
associated facilities have been completed in Shendra Industrial Area and Phase A of
Bidkin Industrial area. A total of 340 plots admeasuring 3,462 acres have been allotted
at Shendra-Bidkin Industrial Area, Maharashtra.

As reported by Ministry of Road Transport and Highways, Government of India (Gol)
has awarded the project for development of a Multi Modal Logistics Park (MMLP)
on about 150 acres of land of Sindi Dry Port of Jawaharlal Nehru Port Authority
(JNPA) near Nagpur on Operation & Maintenance Model (PPP mode) for which Letter
of Acceptance has been issued. The cold chain infrastructure and cargo hubs are
included in the permissible facilities list and in the Concept Master Plan of the MMLP.


https://dpiit.gov.in/whos-who/shri-jitin-prasada

(©):

(d):

Ministry of Food Processing Industries (MoFPI) has reported that the following
projects have been completed under the Cold Chain Scheme at Nashik and Nagpur:

Sl. No. |District Total completed projects  [Grant-in-aid (Rs. Crore)
1 Nashik 11 86.01
2 Nagpur 5 35.44

Further, MoFPI has reported Integrated Cold Chain & Value Addition Infrastructure
scheme under the Pradhan Mantri Kisan SAMPADA Yojana ( PMKSY), wherein any
individual/ Central & State PSU/ Joint Venture/ NGO/ Cooperative Self Help Group
(SHG)/ Farmer Producer Organizations (FPOs)/ Farmer Producer Company (FPC)/
Public & Private Sector Companies/ Limited Liability Partnership (LLP)/ Partnership
Firm/ Proprietorship Firm etc. can apply against the Expression of Interest and avail
the benefits of the scheme.

As reported by Ministry of Civil Aviation, facilities for air cargo movement are
available at Nashik, Jalgaon, Nagpur, Pune, Aurangabad, Kolhapur, Mumbai, Shirdi
and Navi Mumbai airports in the state of Maharashtra.

The Government of Maharashtra has reported that under the Maharashtra State Export
Policy 2023, dedicated budgetary financial assistance is provided through two key
infrastructure windows, namely:

Export- Oriented Specific | Grants up to 50 Crore per project for sector-
Projects (EOSP) specific export initiatives, including post-
harvest treatment, pack houses, cold storage
chains, and irradiation facilities in key
agricultural belts.

Export- Oriented Industrial Parks | Financial support up to 100 Crore per park
(EOIP) for establishing specialized export parks,
plug-and-play facilities, and cold Storages.

The sector-wise details of FDI equity inflow reported in the State of Maharashtra during
the last three financial years (i.e, from April, 2023 to March, 2026) are attached at
Annexure-11.

As reported by the Ministry of Micro, Small and Medium Enterprises, Government of
India has established 65 Export Facilitation Centers (EFCs) in its field offices across
the country with the aim of providing mentoring and handholding support to MSMEs
in exporting their products and services.

The Department of Commerce has reported that Central Government through its
scheme namely Trade Infrastructure for Export Scheme (TIES) assists Central and State
Government agencies in the creation of appropriate export infrastructure for growth of
exports. Under the Scheme, 01 project has been completed in Maharashtra. The details
are as below:



S.No. | Implementing | Project Name Total TIES Status
Agency Project approved
Cost fund
(Rs.Cr.) | (Rs.Cr))
1. Export Establishment  of | 8.1 3.04 Completed
Inspection facility for analysis
Council of origin and
authenticity of
various food
products, Mumbai

As reported by the Government of Maharashtra, the Government of Maharashtra has
introduced following comprehensive incentives and structural measures to integrate
MSMEs into global value chains (GVCs):

Interest 5% interest subsidy on term loans for MSMEs
Subsidy engaged in export manufacturing.
Logistics &  |Logistics subsidies for first-time MSME exporters
1. FinancialFreight and freight charge reimbursements.
Support  &Support

Subsidies for
MSME

Risk

100% reimbursement of ECGC premium for the

Mitigation initial export shipments of micro and small units to
Exporters encourage international trade entry
Export Financial rewards (1%-3% subsidy) based on
Performance |incremental export performance year-on-year.
Incentives
Quality, Financial support/reimbursement for obtaining
Compliance, |international certifications, quality benchmarks, Gl
and tagging, and testing/inspection fees.
Certification
Assistance
2. Cluster  [Export Development of 30 World-Standard Export-
Development (Infrastructure [Oriented Industrial Parks (EOIP) and plug-and-play|
& ODOP Support manufacturing units with CETP, quality labs, and
Integration common utility support specially designed for
MSMEs.
Market Reimbursement Subsidies for Export Oriented
Access & Manufacturing MSMEs participating in international
Facilitation  exhibition, delegation, Cross border trade through E-

commerce platform and Daak niryaat Kendra,
Logistics incentives forlst time MSME Exporters are
applicable.
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ANNEXURE REFERRED TO IN REPLY TO PART (a) OF THE RAJYA SABHA

ANNEXURE- |

UNSTARRED QUESTION NO. 2281 FOR ANSWER ON 07.08.2026.

Sl. | Projects under DMIC Status
1 [Dholera specialTrunk infrastructure works are complete.
mvestment_ region (DSIR) 55 plots admeasuring 4,840 acres have been allotted
2 Shendra-Bidkin to various industries
Industrial Area (SBIA) '
3 |Integrated Industrial
Township, Greater Noida
(I1T-GNL)
4 |Integrated Industrial
Township, Vikram
Udyogpuri (IIT-VUL)
5 |Dighi Port Industrial Programme Manager for New Cities (PMNC) appointed in
Area (DPIA) — Phase 1 {June 2023.
Engineering Procurement and Construction (EPC)
contractor appointed in December 2025.
6 [Jodhpur Pali Marwar [Programme Manager for New Cities (PMNC) appointed in
Industrial Area July 2025.
(JPMIA) Engineering Procurement and Construction (EPC)
contractor appointed in December 2025.
7 |Integrated Multi-Modal [Project to be executed on PPP basis.
Logistics Hub — . .
Nangal Chaudhary External_ c_onnectlwty works (road, power and external rail
(IMLH-NC), connectivity) are complete.
Project appraised by PPPAC in July, 2025.
The locomotive trial run to check the fitness of all tracks
has been completed in June 2026.
8 |Multi Modal Logistics  |Project to be executed on PPP basis.

Hub
Pradesh

(MMLH)-Uttar

Tender re-floated for appointment of concessionaire in July
2026.

Multi Modal Transport
Hub (MMTH) - Boraki,
Uttar Pradesh

The project declared as a Special Railway Project by
Ministry of Railway in Dec 2024.

Engineering Scale Plan (ESP) for Boraki station-
Development approved by NCR in May, 2025 for
finalization of master plan, cost estimates, appointment of

EPC contractor.
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ANNEXURE- II

ANNEXURE REFERRED TO IN REPLY TO PART (c) OF THE RAJYA SABHA
UNSTARRED QUESTION NO. 2281 FOR ANSWER ON 07.08.2026.

FINANCIAL YEAR WISE FDI EQUITY INFLOW FROM APRIL 2023 TO MARCH
2026 STATE: MAHARASHTRA

Amount (In USD Million)

Sr. Sector 2023-24 2024-25 2025-26
No.
1 2 3 4 5
1 | SERVICES SECTOR (Fin., 3,577.13 5,615.73 4,725.52
Banking, Insurance, Non
Fin/Business, Outsourcing, R&D,
Courier, Tech. Testing and
Analysis, Other)
2 | COMPUTER SOFTWARE & 2,331.90 3,118.11 2,451.06
HARDWARE
3 | CONSTRUCTION 3,386.22 990.45 1,833.36
(INFRASTRUCTURE)
ACTIVITIES
4 | TRADING 561.98 1,646.09 663.81
5 | CEMENT AND GYPSUM 607.91 1,798.78 0.32
PRODUCTS
6 | INFORMATION & 784.60 505.16 746.24
BROADCASTING (INCLUDING
PRINT MEDIA)
7 | ELECTRONICS 202.00 1,540.52 174.88
8 | AUTOMOBILE INDUSTRY 610.16 618.63 480.28
9 | CONSULTANCY SERVICES 398.85 723.43 421.51
10 | DRUGS & PHARMACEUTICALS 28.02 339.56 1,173.22
11 | EDUCATION 107.83 81.17 968.78
12 | METALLURGICAL INDUSTRIES 102.68 571.48 237.57
13 | AGRICULTURE SERVICES 16.91 3.56 847.45
14 | NON-CONVENTIONAL 441.00 237.66 173.08
ENERGY
15 | MISCELLANEOUS INDUSTRIES 92.08 312.58 319.17
16 | FOOD PROCESSING 161.38 100.46 376.26
INDUSTRIES
17 | ELECTRICAL EQUIPMENTS 73.47 60.53 501.71
18 | HOSPITAL & DIAGNOSTIC 183.95 282.97 142.41
CENTRES
19 | CHEMICALS (OTHER THAN 168.99 67.73 226.00
FERTILIZERS)
20 | HOTEL & TOURISM 133.47 135.31 155.37
21 | INDUSTRIAL MACHINERY 82.10 182.68 156.48
22 | CONSTRUCTION 36.70 38.51 337.41
DEVELOPMENT:
Townships,  housing,  built-up
infrastructure and  construction-
development projects
23 | TEXTILES (INCLUDING 182.46 65.69 142.75
DYED,PRINTED)
24 | GLASS 12.10 8.21 301.13
25 | RETAIL TRADING 99.25 55.41 48.12




26 | DIAMOND, GOLD ORNAMENTS 23.89 83.91 94.60

27 | POWER 172.43 21.20 7.72
28 | MISCELLANEOUS 25.51 28.18 127.64
MECHANICAL &
ENGINEERING INDUSTRIES
29 | SOAPS, COSMETICS & TOILET 59.16 73.52 47.40
PREPARATIONS
30 | SEA TRANSPORT 68.74 28.93 66.45
31 | VEGETABLE OILS AND 54.99 0.53 62.30
VANASPATI
32 | TELECOMMUNICATIONS 81.12 8.54 13.03
33 | GLUE AND GELATIN 72.07 17.32 0.10
34 | MEDICAL AND SURGICAL 11.21 10.72 66.85
APPLIANCES
35 | SCIENTIFIC INSTRUMENTS 0.10 49.53 33.49
36 | FERMENTATION INDUSTRIES 25.98 51.55 3.13
37 | PRIME MOVER (OTHER THAN 2.17 1.94 76.46
ELECTRICAL
GENERATORS)
38 | PRINTING OF BOOKS 43.32 21.18 11.47

(INCLUDING LITHO
PRINTING INDUSTRY)

39 | LEATHER, LEATHER GOODS 058 0.23 73.46
AND PICKERS
40 | AIR TRANSPORT (INCLUDING 478 18.18 33.11
AIR FREIGHT)
41 | RAILWAY RELATED 3.76 14.83 1758
COMPONENTS
42 | PETROLEUM & NATURAL GAS 15.35 16.72 113
43 | CERAMICS 26.36 0.72 2.07
44 | EARTH-MOVING MACHINERY 5.73 16.58 6.33
45 | DYE-STUFFS - 0.003 24.90
46 | COMMERCIAL, OFFICE & 531 1.70 17.81
HOUSEHOLD EQUIPMENTS
47 | PAPER AND PULP (INCLUDING 18.82 1.80 2.45
PAPER PRODUCTS)
48 | FERTILIZERS 6.83 2.48 173
49 | DEFENCE INDUSTRIES - - 10.55
50 | RUBBER GOODS 1.56 358 5.09
51 | TIMBER PRODUCTS 0.09 6.58 1.96
52 | MACHINE TOOLS 1.10 3.44 0.36
53| TEA AND COFFEE 1.04 3.35 0.03
(PROCESSING &
WAREHOUSING COFFEE &
RUBBER)
54 | AGRICULTURAL MACHINERY 0.01 0.007 2.99
55 | MINING 0.39 0.08 1.73
56 | BOILERS AND STEAM 0.06 1.19 0.58
GENERATING PLANTS
57 | INDUSTRIAL INSTRUMENTS 0.11

Total: 15,115.54 19,588.92 18,418.47

*Total FDI inflow includes equity inflow, equity capital of unincorporated bodies, re- invested
earnings, and other capital.  Sector/State/Country-wise details are maintained only for equity
component of FDI inflow.
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